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TN THE CENTRAL ADMINISTRATIVE TRIBUNAL:HYDERABAD BENCH

o
| AT HYDERABAD

o.A.No.123$/99 " " " " Date of Order: 25.8.99

BETWEEN: ‘
Chetla Edtyanarayana .. Applicant.

e’
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1. The Union of India,
Rep. by the Director General,
» Deptw qf-Posts,‘Dakthavan;
New Delhi. ¥ O
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AN/\-D 24 .- roee e - » . - .- >

2. The‘Postmaster General, ,
-Visakhapatnam Region,
Visakhﬁpatnam.

3. The Superintendent of Post Offices,
Amalap?ram Division, Amalapuram,
E.G.Dist., A.P.

4. The As#istant Superintendent of
Post Cffices, Amalapuram Division,

Amalappram, E.G.Dist. .. Respondents.
Counsel for the Applicant .. Mr.C.Narender
Counsel for the Respondents .. Mr.P.Phalguna Rao
/prQ;j
CORAM :

HON'BLE $HRI R.RANGARAJAN : MEMBER{ADMN.)

HON'BLE SHRI B.S.JAI PARAMESHWAR: MEMBER (JUDL.)

; ORDER
1
) (As pﬁr Hon'ble Shri R.Rangarajan, Member {(Admn.))(

'

Mr.C.Narender, learned counsel for the applicant

and Mr.T.Phalguna Rao, learned standing counsel for

the respondents. r>//’ﬂ_
. j _
7




2. Whe& the OR was taken up for hearing we found
that ther% appears to be no merit in this O0A.
However; tge learned counsel for the appiitant is
withdrawinq this OA. permission is granted.

3. The OA is disposed of as withdrawn. No costs.

; 'W - (R.RANGARAJAN) }

udl.) Member (Admn.) r
q'%-

Dated : 25th Augqust, 1999

(Dictated in Open Court) 2%«4
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THE CENTRAL RDNiNISTRHTIUE TRIBUNAL
HYDERABAD BENCH , HYDERABAD,

"H. NASIR .

THE HON'BLE MR, JUSTIEE:
VICE »THA IRMAN

THE HON'BLE MR.R. RANGARAIJAN,

MEMBER ( ADMN ‘) .
THE HOW'BLE MR.B.5. JAT P&Eﬁﬂﬁgaaggif—’

MEMBER ( JUDL )
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